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¢  DAeND+1621 of 1993

~  Dated New Delhi, this the 2Z\day of July,1954

Hon'ble Shri Je Pe Sharma,Member(J)

Shri 5. Ke..Bajaj
“R/o Sector UII/ZBS

W T . *

- Re Ko-Purgm - - - - " _
- ‘NEM. DELHI-110021 : - . . see Revieu Applicant
By Advocata: Shri B.B. Srivaatava ‘
' usasus
&
- The Chairman '

s Central Social Welfars. BOard
Samaj Kalyan Bhawan .
12-8, Tara Crescent Road i _
South of IIT Campus - . . S
MEW DELHI = AN _eoce 'Respondant

Joscs: '. QR D R
;ﬁg# 3. P. Shapma.ﬂ(ﬂ) ‘
| Ihe;ﬁauiép:appliéhat has sought ¥aviau-of the

judgaman# dated 946494 bgjﬁ;ic;'tha 6&0N001§21/93
" was ﬁiépoégd‘uf.obsqguing;iﬁat ;égétding the transfer
‘ d? tﬁa_applicant ér;mlgentral Social Qalfsﬁe.ﬂoard,
:ueé ﬁéigi:to éﬁaédiéar; vide atdar dated 27:5¢92,

does nﬂt'call'for én} inta:ferénce- and furthar.tha
. gifa éf:£h§ applicént is free to make suitable

a#pl{catinn reéaiaing_har transfer. gs regard the
p;;mﬁnt—of TA stce tP the applicent, it has been

observed that the respondent: shall pay the same
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the applicant has n_et taken aﬁy such ground that

¢ there is error on the face of the order. He has
only raférrsd to the various contsntions in gn
argumentative manner which hgve already saen
oonaidara& in the light of the decision of the
Hon‘blé supreme Court in the case of Bank of India
Vs Jagj;t Singh Mehta néported.in 1992(1) S;GuCe po 308
and uﬁion of Indig and others Us. So L. Abbas reported
in 1993(25) ATC po.844 refarrsd to in the order under

a raevieue

2, The Review Applicaetion, therefore, is totally
devoid of merit end is dismissed accordinglye.
S | A‘{\‘v\»—a—'—( NN
(3. P. Sharma)

Member(J)
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